TP(Crl.) No. 543 0of 2010

I N THE SUPREME COURT OF | NDI A
CRI M NAL ORI G NAL JURI SDI CTI ON

TRANSFER PETI TI ON NO 543 OF 2010

SMI. GULAB DEVI & ORS. .... PETI TI ONERS
VERSUS

CENTRAL BUREAU OF | NVESTI GATION & ORS.  ..... RESPONDENTS
W TH

TRANSFER PETITION NO 310 OF 2010

SWETABH SUVAN .... PETI TI ONER
VERSUS
CENTRAL BUREAU OF | NVESTI GATION & ANR. ... .. RESPONDENTS
ORDER

These transfer petitions have been filed seeking
transfer of crimnal proceedings pending in the Court of
Speci al Judge, CBI, Dehradun to the Court of Special
Judge, CBI, Del hi.

After hearing the |earned counsel for the parties, we
di rect t hat al | the mtters pending against t he
petitioners shall be transferred to a Court of conpetent
jurisdiction in Dehradun. Files be transmtted to the

Sessi ons Judge, Dehradun for allotnent of the cases to a



TP(Crl.) No. 543 0of 2010

conpetent Court.

M. Siddharth Luthra, the |earned senior counsel for
the petitioner in Transfer Petition (Crl.) No. 543 of 2010
states that the petitioner Qulab Devi is 78 years of age
and is suffering fromcancer. W direct that in case she
files an application seeking exenption from personal
appearance, the trial court wll consider the sane in

accordance with | aw.

The transfer petitions are di sposed of accordingly.

[ CHANDRAMAULI KR. PRASAD]
NEW DELH

JANUARY 07, 2011.



